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Item No.15: 

 

        

 

BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 
 

 
[Through Physical Hearing (Hybrid Option)] 

 
Original Application No.152 of 2024(SZ) 

 
[Earlier O.A. No.254 of 2024 (PB)] 

 

 

 

 
 

IN THE MATTER OF: 
 

Suo Motu based on the news item 
appearing in ‘The Indian Express’ dated 
12.02.2024 titled, “Andhra Pradesh : 

Rise in footfall in eco-sensitive areas 

poses threat to biodiversity and 

wildlife”. 

  
With 

 

Andhra Pradesh Pollution Control Board  
Through its Member Secretary, 

Vijayawada and Ors. 

            ...Respondent(s) 
   
 
 

Date of hearing: 13.11.2025. 
 
  

      

CORAM:      
 

 

 

HON’BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL MEMBER 

HON’BLE Dr. PRASHANT GARGAVA, EXPERT MEMBER      
 

 

 

 

 

For Applicant(s):  Suo Motu.  

 
For Respondent(s): Mr. K. Ravindranath for R1 & R3. 

    M/s. Y. Kavitha for R2. 
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ANNEXURE IV
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ORDER 
 

 

1. On the earlier occasion i.e. on 31.01.2025, this 

Tribunal noted that though the Andhra Pradesh Pollution 

Control Board and the Principal Chief Conservator of 

Forests had filed their respective reports, they intended to 

file a rejoinder to the report of the Joint Committee.  

Despite sufficient time having been granted, the same has 

not been filed till date. 

 

2. Accordingly, the said authorities are directed to 

file their rejoinder, if any, before the next date of hearing, 

without further delay. 

 

3. Post the matter on 30.01.2026. 

 

  

 Sd/- 

Smt. Justice Pushpa Sathyanarayana, JM 
 

 

 Sd/- 

Dr. Prashant Gargava, EM 
 

O.A. No.152/2024 (SZ) 

13th November, 2025. Mn. 
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